
._‘$‘_=->W£a2J~J=--....>~.---S

3

-- 1--..__;

Ir

t

......-"arm--....__ _ _-. .-. / > _,_,__ _ __________

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
  ELm

-:
£liLD_EE

in partial modification of this office earlier order bearing No.l8151-18220/Bail & Filing/Judi./Prin.
D8181/NDD!2O23 dated 30.06.2023 and in exercise of powers vested to the undersigned inter alia under Section
10(3) of the Criminal Procedure Code, 1973 as in force in Delhi, l hereby authorize the following Additional District
Sr Sessions Judges of New Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending
bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.e.f.
17.01.2023 to 31.07.2023 in accordance with law.‘
Name of the Judicial Officer Police Stations & investigating Agencies

, (New Delhi District)
1 iED;SIEIh1) ,
; til (2)

Ms. Aparna Swami, ‘
AS]-07

CB1, Central Excise, Cltanttkya Purl,
Custom, Delhi Cantt, DRI, GST, lGi

Airport, lGl Metro, R.K. Furam, Vasant
| Kunj (South) and Vasant Vlltar.

1" Link Jrulge ' 2"‘ Link judge

ta) (-9
Sh. Pawan Kumar, Sh. Rajintler Singh,

ASJ (SFTC) ASJ-06

Police Stations & investigating Agencies
(New Delhi District)
 )

CAW Cell, Crime Branch. EOW, Naraina.
Sagarpur, Sarojlni Nagar, South Campus

and Vasant Kun] (North).

Sh. Devender Kumar
Jangala, ASJ-05

Sh. Sudhir Kumar Sirohi, Sh. Sanjay Khanagwal,

r

Spl. Judge (NDPS) AS!-02

Sh. Shailender Maiilt _ Police Stations & investigating Agencies
‘ ASJ-03 (New Delhi District)

i 
Barakhamba Road. Connaught Place.

‘ _ Cyber Police Station, Enforcement
Directorate, FERA, inrlerpurl, Kislrangarlt,
Mandir Marg, North Avenue. Parliament

Street, PFA, PMLA, Pragati Maidan
Metro, Rajeev Chowlt Metro, South

Avenue, 'iilak Marg and Tirghlak Road.

Sh. Harjyot Singh Bhalla, Sh. Sudhir Kumar Sirohi, Spl.
ASJ-04 Judge (NDPS)

23.07.2023. 29.07.2023 & 30.07.2023 -holiday (s) '

The bail/urgent applications pertaining to Special Acts viz. NDPS ActfNCB, POCSO, NIA, MCOCA,
TADr'\,_SpECii.li Cell cases, SC./ST/tct, UAP Act, Drugs 8t Cosmetics Act and Official .ets Act shall be dealt with
by the concerned designated Couns, New Delhi District.

Csaiinmaniedinunturmaunnin
I 'i'irt- Regrstrar Gt-nerai liun'hlt- High Court oi Delhi, New Delhi.
I All the Principal District N Sessions Judges, Delhi-’Ncw Delhi.
3 ‘Ole °nnct;al Judge Tatnrlv Court, l)warl1(liQs). New Deihl.
-: The Pmrcrpai iudgc Family Court New Delhi District. PliC. Ni).
S. The Judge in-dtargt-, Mtdratroo Centre Nun Delhi Diwic; PHC. ND
S. ‘l‘l\e Ztlcmht-r Secretary. DSISA. New Delhi District. PRC. ND.
f'.Alltt2Jutilc£.1t Officers. New Delhi District. PliC. ND.
8.‘i‘ite rcer-in-charge. Bart Ea Filing Section 8: Administration Bmnclt. NDD. ND.
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' Website Committee (Hlnrll & English). Trs Hauri Courts. Dciltl.
til. The Chit‘? Pmsccutm. New Delhi District, f‘llC, ND.
ll All the llonmary Secretaries. Bar Associations. Dciin/Ni-w Dt-ilti.
t2.llu iradurgc. inzk-up. New Delhi District. PHC. ND.
l3.‘f‘ltc Branch in-Change. Computer Branch, New Delhi Distntt. PIIC. ND.
l4.l'tt\1d1. l'5 to tlt ticrsi ed~r: e un tut .
lS.Thc FROIAPRO, Nt-w Dcilti District, PHC, ND.
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(Sanjay éarg-I)
Principal District 8: Sessions Judge
New Delhi District, PHC, New Delhi

Dated: F L3

t€\?i
Principal District & Sessions Judge
New Delhi District, PHC, New Delhi
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